
<Rt & $.uwr.- 33004/99 REGD. No. D. L.-33004/99 

Che Gazette of India 
.3 2.Ue.-37.-03102022-239323 

CG-DL-E-03102022-239323 

F|TETT 

EXTRAORDINARY 

T [—GvE 3—J9-TUE (i) 
PART II—Section 3—Sub-section (ii) 

TR &y 
PUBLISHED BY AUTHORITY 

. 4442] 7% Rft, AW, sEqET 3, 2022/30fR97 11, 1944 
No. 4442] NEW DELHI, MONDAY, OCTOBER 3, 2022/ASVINA 11, 1944 

i, a9 R oy REd e 

Fftrg=aT 

7% faeeft, 30 R, 2022 

AT, 4650(3).—F=51T TTHTE, TATATW (FTAm) Aferf=rm, 1986 (1986 T 29) T &1 23 T 

T ATTRRAT AT AR T g0, I At v arer 3 i T (1) 7 swemw (3) F et zEen g 

TS 3T T TS FETT S T TTTART ST Hr TISTErT Tee UTTARor 9w AfataerT Y 4T 5 % 

e ST Tt Y et orRe o, aot wse dfi aftefiar 3w oftaw, fefore oet de et 

F qeAedi T g, TATAISA FIAT E, qAT - 

(i) T frzer Trfir A S et T A e avE g Gl ARt amer & s fer o 

el Frror & s T A 

(ii) e TEhTE oTfRRAT 3 TR TEATAISI FT S0 FE TAT AT I AT F STSHT FT T deT of 

TaAT, TTE et T Y T F SAHRT § VAT FAATS ATITF T | 

[T, . 3T 3-12/2/2022-4T5T,111] 
o o o 

ST IO FHIT ATSTIAT, T A=A 

6639 GU2022 (&)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)] 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 

NOTIFICATION 

New Delhi, the 30 September, 2022 

S.0. 4650(E).—In exercise of the powers conferred by section 23 of the Environment (Protection) 
Act, 1986 (29 of 1986), the Central Government hereby delegates its powers to issue directions under 
section 5 of the said Act to the State Coastal Zone Management Authorities and Union Territory Coastal 

Zone Management Authorities, as constituted by it under sub-sections (1) and (3) of section 3 of the said 
Act, within their respective territorial jurisdictions, subject to the following conditions and limitations, 

namely:- 

@). that such directions are not inconsistent with any direction issued in any specific case by the 
National Coastal Zone Management Authority or Central Government; 

(ii) that the Central Government may revoke such delegations of powers or may itself invoke the 

provisions of the said section, if in the opinion of the Central Government such a course of action is 
necessary in the public interest. 

[F. No. IA3-12/2/2022-IA.III] 

Dr. SUIIT KUMAR BAJPAYEE, Jt. Secy. 
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